48  Written Answers to [RAJYA SABHA] Unstarred Questions

THE MINISTER OF CIVIL AVIATION (SHRI AJIT SINGH): (a) and (b) In
order to rationalize manpower for achieving optimum utilization of manpower resources
and as part of the Turn Around Plan (TAP), the Board of Directors of Air India
have given an in-principle approval to a Voluntary Retirement Scheme for all permanent
and confirmed employees of the Company, who are in Indian scales of pay and
have rendered a continuous service of 15 years in the Company or have reached
a minimum age of 40 years as on date of closure of the scheme. Employees holding
licences/approval from DGCA as part of their job requirements like aircraft engineers,
pilot, simulator maintenance engineers, approved flight dispatchers, service engineers
etc. are not cligible. The proposed VRS would be notified after approval of the
Government.

(c) No, Sir.
(d) Does not arise.
Combined loss of Air India and Indian Airlines

935. PROF. SAIF-UD-DIN SOZ: Will the Minister of CIVIL AVIATION be
pleased to state:

(@)  whether it is a fact that post-merger, Air India has been incurring losses
through operation of the service;

(b) if so, the figure of accumulated losses; and

(¢) the details of the schemes adopted by the Ministry to cover the losses
and start earning profits?

THE MINISTER OF CIVIL AVIATION (SHRI AJIT SINGH): (a) and (b) Air
India has been incurring losses as per details given below:-

Year Rs. in crores
2007-08 2226.16
2008-09 5548.26
2009-10 5552.44
2010-11 6865.17
2011-12 (Provisional) 7853.89

(¢)  Government has approved the Turn Around Plan and Financial Restructuring
Plan of Air India which focuses on cost reduction and improved operational
performance. Government has also decided to infuse more equity into Air India to
improve the debt equity ratio.
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In order to reduce costs and improve operational performance, Air India has
taken various steps such as: (i) Complete route rationalization of erstwhile Air India
and Indian Airlines routes and eclimination of route network involving parallel
operations; (ii) Rationalization of certain loss making routes; (iii) induction of brand
new aircraft on several domestic and international routes to increase passengers appeal,
(iv) Phasing out of old fleet and consequential reduction in maintenance cost;
(v) Return of leased aircraft at the end of their tenure or prematurely; (vi) Freezing
of employment in non-operational areas; (vii) Redeployment of staff to cut in-fractious
expenditure; (viii) Grounding of ageing fleet including B747-400 which would be
used only for certain lines of operations and for operating VVIP flights; (ix) Relocation
of EDs/IBOs from abroad back to India; (x) Closure of overseas offline offices at
certain locations; (xi) Dismantling of the Frankfurt hub and establishment of the Delhi
hub resulting in substantial saving due to restructuring of routes; (xii) Establishment
of Integrated Operations Control Centres.

Modernization of Kolkata and Chennai airports

936. SHRI TAPAN KUMAR SEN: Will the Minister of CIVIL AVIATION be
pleased to state:

(@) the details of expenditure already incurred by the Airports Authority of
India (AAI) in the latest modernization/renovation projects in Kolkata and Chennai
airports; and

(b)  the time-frame for completion of the projects at both Kolkata and Chennai
airports?

THE MINISTER OF CIVIL AVIATION (SHRI AJIT SINGH): (a) The expenditure
incurred on the modernization of Chennai airport upto July, 2012 is Rs. 1754.31
crores against the project cost Rs. 2015 crores and in respect of Kolkata airport,
the expenditure is Rs. 1998 crores against the project cost of Rs. 2325 crores.

(b) These two projects are complete. The Domestic and International Terminal
buildings at Chennai airport are likely to be commissioned by September, 2012 and
the new Integrated Terminal at NSCBI Airport, Kolkata will be commissioned by
October, 2012.

Funds earmarked for SCSP and TSP

937. SHRI AMBETH RAJAN: Will the Minister of CIVIL AVIATION be pleased
to state:

(@) the details of the funds earmarked for Scheduled Caste Sub Plan (SCSP)
and Tribal Sub Plan (TSP) during last three financial years as per the guidelines
issued by Planning Commission vide its letter dated 26 December, 20006;

(b) if no such funds were carmarked during the last three years the reasons
therefor;



